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Oil from Rupee Payment Countries 

*U90. Shrl Yashpal Singh: Will 
the Minister of Petroleum and Chemi-
cals be pleased to state: 

(a) whether to overcome the pre-
sent foreign exchange position, the 
refineries in: the private sector have 
been asked to procure their supplies 
from the rupee payment ctP.:r:tries; 

(b) if so, the extent of foreign ex-
change likely to be saved; and 

(c) the reaction of these companies 
in this regard? 

The Mini..ter Of Petroleum and 
Chemicals (ShTi HumaYlUl Knblr): 
(a) No, Sir. 

(b) and (c). Do nelt ariSl'. 

Government Servants Conduct Rules 

"1191. Shri Harish Ch',ndra M::thur: 
Will the Minister of Home AlTalrs be 
pleased to state the rulet-> :lnd direc-
tions governing the conduct of Gov-
ernment servants in their relaUonship 
with press and publicity and whether 
a copy of these rules and directions 
will be laid on the Table? 

The Minister of State in the Minis-
try of Home Mairs (Shri Hathi): 
Rules 8, 9 and 11 of the Central Civil 
Services (Conduct) Rules, 1964, and 
paragraphs 156(i) and 158 ot the 
Manual of Office Procedure lay down 
the rules and directions governing the 
conduct of Central GOVF~rnmcnt ser-
vants in their relationship with press 
and publicity. Rules 0, G and e of the 
All India Services (Conduct) Rules, 
1954, lay down the rules ::.nd dif(,:!c· 
tions g"overning conduct of All India 
Service officers in this rrgard. Ex-
tracts from the relevant Conduct 
Rules and from the Manual c.f OfIIce 
Procedure are laid on the Table of the 
House. [Placed in Library, Bee No. 
L.T. 434BI65]. 
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